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thg-P'unjab Wakf Board and the esta-
blishment of a separate Wakf Board
for the State; and .

(d) if so, the Government’s

\ reac-
tion thereto?

THE MINISTER OF WELFARE
(SHRI SITARAM KESRI): (a)
Proposals to further amend the Wakf
(Amendment) Act, in various ways
are -being examined.

(b) The provisions considered non-
controversial, namely, Sections 66 G
and 66 H of the Wakf (Amendment)
Act, 1984 have since been entorced.

(c) A proposal to trifurcate the
Punjab Wakf Board into separate
Wakf Boards of Punjab, Haryana and
Himachal Pradesh had been received
from the Government of Haryana.

@ It has been decided to extend
the period of supersession of Punjab
Wakf Board till 31-10-1991. ‘

[Translation)
Stipend and Pay Scales for Trainees

1537. SHRI HARI KEWAL
PRASAD: Will the Minister of
LABOUR be pleased to state:

(a) whether practical training for
two to four years in various trades is
being imparted to unemployed youths
by Delhi Administration in semi-Go-
vernment institutions and orivate li-
mited companies under the Appren-
ticeship- Act of 1961;

(b) if so, the amount of stipend
being paid to them;

(c) whether owners of some of the
firms deduct some money out of the
stipend for the holidays;

4(.d) if so, the reasons therefor;

{(e) whether the Government pro-
pose lo increase the amount of stip-
end; and

(P if so, the details and if not, the
reasons therefor?

THE DEPUTY MINISTER IN
THE MINISTRY OF LABOUR
(SHRI PABAN SINGH GHATO-
WAR): (a) Yes, Sir.

" (b) The amount of
paid is as under:—

stipend being

Per month
First year — Rs. 290
Second year — Rs. 330
Third year — Rs. 380
Fourth year — Rs. 440

() The Delhi Administration has
reported that no such deductions are
being made for the declared holidays
of the firms.

(d) Does not arise.

(e) and (f) No, Sir. Government
considers revision of stipend on 1e-
commendation by the Central Appren-
ticeship- Council. At present there is
no recommendation from the Council
to consider the enhancement of the
stipend.

[English]
Monuments in the Memory of Martyr

1538. SHRI SIMON MARANDI:
Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be plea-
sed to state:

(a) whether the Government pro-
pose to erect monuments in the me-
mory of martyrs of the country at
Bhognadich, Pachkathia and Kachna
places under Santhal Pargana of
Bihar; and : : ‘ -

(b) if so, the details thereof and the
development programmes pertaining
to tourism likely to be undertaken at





